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INTRODUCTION 

I, the Chairman, Standing Committee on Energy having been authorised 
by the Committee to present the Report on their behalf, pr.:sent this Thirteenth 
Repon (Twelfth Lok Sabha) on the Action Taken by the Government on the 
recommendations contained in the Third Report of the Standing Committee 
on Energy (Twelfth Lok Sabha) on "Demands for Grants (1998-99) of the Ministry 
of Non-Conventional Energy Sources". 

2. The Third Repon (IWelfth Lok Sabha) of the Standing Committee on 
Energy was presented to Lok Sabha on 4th July, 1998. Replies of the GoYcmmeat 
to all the recommendations contained in the Repon were received OD 28th Janu-
ary, 1999. The Sub-Committee on Action Taken Reports considered the Action 
Thken Replies received from the Government and considered and adopted the 
Repon at its sitting held OD 1 Sth February, 1999. 

3. The Standing Committee on Energy considered and adopted this RqJort 
at their sitting held on 23rd February, 1999. The Committee place on record 
their appreciation of the work done by the Sub-Committee on Action Taken 
Reports. 

4. An analysis of the action taken by the Government on the recom-
mendations contained in the Third Report (Twelfth Lok Sabha) of the Com-
mittee is given at Annexnre-m. 

S. For facility of reference and convenience, the observations and re-
commendations of the Committee have been printed in bold letters in the body 
of the Repon. 

NEW Dm.Hi; 
27 February. 1999 
8 Phalguna. 1920 (Sa/cQ) 

(vii) 

K.. KARUNAKARAN, 
Chairman, 

Standing Committee on Energy. 



CHAPTER I 

REPORT 

The Report of the Committee deals with the Action Taken by the Gov· 
ernment on the recommendatiODS contained in the Third Report (Twelfth Lok 
Sabba) of the Standing Committee on Energy on "Demands for Grants 
(1998-99) of the Ministry of Non-Omventional Energy Sources" which was 
presented to Lot Sabba on 4th JIlIy, /998. 

2. Action Taken Notes have been received from the Government in respect 
of all the reconnnendations contained in the Report. These have been categorised 
as follows:-

(i) RecommendationsfObservatiODS that have been accepted by the 
Government : SI. Nos. 1, 3, 4, S, 6, 7, 8, 10, II, 12, 14, IS, 
16 and 17. 

(n) RecommendationslObseIvatiODS whicb the Committee do not 
desire to pursue in view of the Government's replies: SI. No.9. 

(iii) R.ecommendationslObservations in respect of whicb replies of 
the Government have not been accepted by the Committee: 
Sl. Nos. 2 and 13. 

(iv) RecommetIdationtiODS in respect of whicb final replies 
of the Government are still awaited : Nil. 

3. The Committee will now deal with the Action Taken by the Gov-
ernment on some of their RCOIIlIJIendationsfobservatiODS. 
A. Imposition of cuts in the approved Blldget 

RecOllUllelldation (SL No. 2, Para No. 2.15) 

4. The Committee bad expressed their anguish over Ministry of Finance 
imposing a cut in the approved Budget ofMNES. The Committee bad observed 
that sucb cut bad affected various scbemeslprogrammes of tile Minisby in achiev-
ing the set out targets. The Committee while deprecating Ministry of Finance, 
questioned their jurisdiction, in imposing a cut, when the Budget of Ministry 
bad the approval of Parliament 

S. The Ministry of NCES in their reply stated that they have conveyed 
the coDdusionlrecommendation of the Committee to the Ministry of Finance. 

6. The Ministry of Finance, to whom comments of the Committee were 
forwarded, inter-alia Slated that the budget of Ministry/DepartIneDt is finalised 
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and approved by the Ministry of Finance for presenting to Parliament for 
apprQ\-al. While it is the responsibility of Ministry of Finance to present the 
Demands for Grants of the Ministry/Department concem, it is the duty of Ministry-
of Finance to ensure proper utilisation of funds apprQ\'cd by the Parliament 
with due observance of laid down Rules and Procedures. The Parliament's approval 
is for expenditure on a 'non exceeding basis'. E,,:penditure incurred within the 
ceilings prescribed in the Appropriation Act is in conformity with Parliament's 
approval, 

7. The Committee are not convinced with the argument put forth by the 
Ministry of Finance that the Parliament's approval is for expenditure on a "non 
e:u:eeciing ~is" and the expenditure incurred within the ceilings prescribed 
in tbe Appropriation Act is in conformity with the Parliaments' approval. The 
Committee while acknowledging that although it is the duty of Ministry of 
FInance to ensure that funds as approved by Parliament are utili~ properly 
ad prudendy, at the same time, it is also their responsibility to ensure that 
a MiniltrylDepartment is not IItarved of funds, lest the specif"1C targets of different 
programmes for which the money had been sanctioned go haywire. The Com-
mittee, Chenfore, reiterate their earlier ~ aud desire that Miaistry 
of fiDaDtt should BOt ordinarily impoIe a all 011 the appl"ln'ed budF of a Ministry 
unless ad until it is absolutely desirable ad essential ad that too should 
be done in consultation with the Ministry concerned. 

B National Project on Biogas Development (NPBD) 

Recommendation (SL No. 7, Para No. 2.39) 

8. The Committee had desired that besides increasing budgetary allocation 
for the National Project On Biogas Development (NPBD) programme, the Gov-
ernment should also utilise the allocated funds so that potentialities of the 
programme can be further harnessed expeditiously. The Committee had also 
desired the Government to clarify as to why the physical targets for the: scheme 
in the 9th plan had been brought down in comparison to the achievements 
in 8th plan. Apart from these, the Committee bad recommended that States 
should give high priority to this programme and also establish nodal agencies 
in the States where these are not existing so that the programme can be 
implemented efficiently. 

9. In their reply, the Ministry have stated the Chief Secretaries of all 
Nortb-Eastern Region States and Sikkim have been requested to review the 
progress of implementation of National Project on Biogas Development (NPBD) 
during 1998-99 and to consider achieving higher targets and send proposal. 
The Government have also informed that they plan to organise Regional Meetings 
and discussions with all State Nodal Departments and agencies during October 
to December, 1998, so that higher priority could be givm to this programme 
and appropriate strategies could be evolved to exploit the potentialities at a 
fiIster rate. 
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10. The Committee are not ~atisfied with the evasive reply of the 
Go,'emment on a nationally important, eco-friendly, NPBD programme. 
The Committee are dismayed to note that the Government have only paid 
lip sen'ice regarding fixing higher priority, achiel'ing higher target and 
el'oh'ing new ~"trategy for the rural women friendly and fuel sning 
programme. Considering the importance of the project in improving the 
quality of life in rural areas, the Committee stl'Qngly stress the total utilisation 
of the allocated funds so that full potentialities of the project can be harnessed 
expeditiously. Furthermore, absence of nodal agency in many States result~ 
in deficiency in infrastructural facilities which check the effective devel-
opment of the programme. The Committee therefore reiterate that the Union 
Government should assist State Gol'emments in setting up such nodal 
agencies. The Committee expect that necessary action would be taken 
expeditiously and Committee informed about the progress made in this 
regard within three months of presentation of this Report. 

Recommendation (SI. No.8, Para No. 2.40) 

II, The Committee had desired that State Governments should be con-
vinced about the utility of the NPBD in improving the quality of life in rural 
areas and public awareness prograJllme be also launched. The Committee had 
also recommended that all out efforts should be made to procure loans from 
international financial agencies like World Bank etc., which had shown some 
interest in this programme. 

12. In their reply, the Ministry have, inter-alia informed that exclusive 
core-staff have been sanctioned to all the North-Eastern States and Sikkim for 
implementation of biogas programme. These States will also be requested to 
fill up the posts and accelerate the pace of implementation during 1998-99. 
DuriDg the same period 2000 ~ uscr's course in different States and 
Union Territories (UTs) have been planned to educate the rural people. Besides, 
State nodal departments and agencies are given financial support for carrying 
out publicity and awareness programmes for local folk in art forms and idioms 
and print and c1ectronic media including Doordarshan and All India Radio. 
A brochure on "Bio-Gas" in Hindi and English languages has been distributed 
and also a "Bio-Gas Users Guide" in Hindi, English and Tamil has been brought 
out by NGO, and distributed to the States concerned. In view of social and 
cnviromnentaI benefits, UNDP and GEF have responded positively. UNDP local 
office has DOW been requested to arrange Technical Assistance for the seJVice 
of an 1ntemational Expert to prepare a detailed project document for posing 
to World Bank and other multi-1atc:ral and bi-lateral agencies. 

13. The Committee aote with serious concern that the Goveruaalt 
lias failed to convince the States about the utility 01 the schane in improviac 
the cpWity of life in ....... areas. Coauistent vigol"OlU efforts an: n:quired 
to J"lIWC the State GoveI1UllalU in this regard. The Committee feel that 
for prepariBg • ddailed project documeIlt OR the programaae, MiDlItry 
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should also mak£ use of the expertise from different raean:h, lCieBtif"ac 
and educational iDstitutions, univenities. national laboratories. industries 
etc. from within the country as the IDdian experts are better aware of 
the living conditions in different regions of the country, their tastes. 
requirements etc. The Committee desire that impact of different awareaess 
programmes should also he evaluated and followed up by approldting the 
target grouPL 
D. National Programme on Improved Chulhas (NPICs) 

Recommendation (SL No. 12, Para No. 2.68) 
14. Considering the eco-friendly aspects of the National Prpgramme on 

Improved Chulhas (NPIC) and its role in improving the qua1ity at life in rural 
areas, the Committee had noted with concern the slow progress made by the 
scheme so far. In fact, both physical and financial targets ·for 1998-99 bad 
come down in comparison to the targets of 1996-97 and 1997-98. As a result 
of which, the coverage of the total potential would reach only 31% after the 
9th plan. The Committee had desired the involvement of Non-Gover:nmental 
Organisations (NGOs) in educating the rural people about the benefits ofNPIC. 
The Committee bad also desired that more funds should be allocated and rural 
entrepreneurs trained under this programme. 

IS. The Ministty in their reply have informed that 5,000 onc-day users 
courses in different States and Union Territories (lTfs) have been planned for 
the year 1998-99 under National Programme on Improved Chulhas (NPIC), 
State Nodal departments and agencies are given tinanciaI support for canying 
out publicity and awareness programmes. In addition, the Khadi and Village 
Industries Commission is exhibiting improved designs of Chulhas in local fairs 
etc. The KYlC has planned to train a total of about 7500 entrepreneurs for 
implementing NPIC. During the year 1998-99, the focus has been shifted to 
promote improved Chulhas with chimney. They are also planning to integrate 
NPIC with the programmes of Ministry of Environment and Forests. Besides, 
State Governments are also bringing out publicity materials in regional lan-
guages. Ministty are also sponsoring - Weekly broadcast on improved chulhas 
in about thirty regional stations of AIR and a brochure on "Improved Chulhas" 
has also been brought out in different languages and distributed widely. The 
Planning Commission is also considering a proposal on rapid expansion and 
improvement of physical infrastructure which includes stepping up of budget 
by about 10% for promotion of new and renewable sources of energy. On 
approval of the proposal, the budget for NPIC would get enhanced and 
accordingly, higher targets would be planned in the year 1999-2000 to meet 
the demand. 

16. The Committee note the various steps iaitiatedlto he iaitiated lIy 
the Miuistry of Non-Conventional Energy Soarces and Kbadi and ViIJa&e 
IDdastries Commission (KVIC) in commissioDing, propaptiDg and workillc 
of the National Programme OIl IDtpI'Oftd ChDIbas (NPIC). The c-mittee 
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feel tbat a pool of traiDed pel'JOlUlel sbould be built at the block or village-
level which can cater to all the projects like National Programme on 
Improved Cbulbas (NPIC), National Projects on Bio-gas Development 
(NPBD) and Community, Institutional and Nigbt-!Oil Bio-gas Plants or (CBPI 
mPINBP) programme etc. ID regard to publicity and awareness programmes, 
the Committee would like to suggest that the utility of sucb programmes 
sbould be CODStaIltly measllftd and evaluated to briag in the desired results. 

E Small Hydro Power Programme 

Recommendation (SL No. 13, Para No. 2.86) 

17. The Committee had observed that out of the present insta1led capacity 
of 155.38 MW from 216 Small Hydro Stations, projects of about 80 MW ca-
pacity installed by the end of the 7th Five Year Plan period were old and 
had sub-optimal generation. h was tllerefore, suggested that Government should 
identify and draw up a list of all such plants which need renovation and that 
only such projects having reasonable cost of renovation shonld be taken up 
ensuring their completion within the stipulated period from the date of sanction 
so as to aviod time and cost overrun. 

18. The Committee note that Ministry ofNon-Conventional Energy Sources 
(MNES) bas annouDCed a scheme for financial support to WOJb for Renovationl 
Modernisation and capacity upmting of SHPs up to 3 MW which are either 
non-openltional or are generating at sulHIptimallevel. Out of the 14 proposals 
aggregating to 17.3 MW for R&:M of old SHP station, the Ministry approved 
7 projects in principle. The State Power Electricity Boards and State Nodal 
Agencies have been asked to identify and to assess the performance of old 
SHPs which can be renovated within reasonable time limits and to submit 
proposals to the Ministry for financial support. The Ministry received firm up-
costs for the R&:M works for two projects from Sikkim namely, Jali power 
station (6x35O KW) and Rongnichu-n (5x500 KW). These proposals have been 
approved by the Projects Appraisal Committee for SHP in the Ministry in its 
meeting held on 28th August, 1998. 

19. The COllllllittee admowledge that generation of power throop 
Renovation and Moderniution of old SUPs is one of the cost-effective re-
newable option available. Subsidised soft loan with reduced rate of interest 
is another attraction, for older units to undergo R&M. But the Committee 
are diJmayed to DOte the slow progrrss made in renovating and modernising 
of the old SlIPs. As against 80 MW capacity which need R&M and uprating, 
only 17 MW capacity bas been identified. The Committee express their 
unhappiness over Ministry'. failore in preparing a detailed list of all such 
pluts wbicb need renovation. The need for such a list of projects requiring 
renovation and modernisation is sdf~dent. The Committee, therefore, 
reiterate that a comprehensive list of old SBP. requiring renovation and 
moderaisatioa lhadd be prepared immediately. Thereafter they may draw 
up a time bomad progruuae for R&M works of thole plants and also 



6 

eDlUft availability of saflldent funds for the same. 

F. New Technologies 

Recommendation (SI. No. 14, Para No. 2.101) 

20. The Committee had desired that further R&D and more fund was needed 
to establish the viability of new emerging renewable technologies prior to 
commercialisation. But, the Committee found that during the 8th Plan period. 
expenditure on various schemes under new technologies had been much less 
than the budgeted amount, and the proposals for the 9th Plan are not much 
higher than the 8th Plan outlays, even the physical targets had not been achieved 
in a number ofprogranunes like Battery Operated Vehicle (BOVs) and Alternative 
Fuel for Surface Transponation. In case of tidal power plants, it was decided 
to take up the demonstration project in SundeJbans. The Committee were of 
the view that more stress should be given on R&D and if possible in col-
laboration with private sectors where they could be allowed to commercially 
exploit the new technology. However before taking up any technology. the 
cost and benefit analysis may also be kept in view before investing substantially 
in any project. 

21. The Ministry in their reply have informed that under MNES funded 
projects 5 KW. 10 KW & 25 KW capacity fuel cell power plants have been 
developed. A fuel cell power plants of 50 KW is being developed and 200 
KW bas been installed at Bharat Heavy Electricals Ltd. (SHEL), H,derabad 
to generate electricity. Development of a fuel cell vehicle bas been taken up 
as an R&D project. Under another R&D project sponsored by MNES, a hydrogen 
fueled motor cycle bas been developed and demonstrated. A photo-bio reactor 
(250 litreslday capacity) bas been developed and another of larger capacity 
pboto-bio reactor (5000 litres per day capacity) is in progress for the production 
of hydrogen from organic eftluents. 10 KW hydrogen fueled genset, has been 
developed at the Indian Institute of Technology. (ll1) New Delhi. The Ministry 
bas also been using the Geo-thermal energy for PO\\U generation as well as 
for direct heat application in the country. For the developments of sUitable 
batteries for electric vehicles, a high level Committee bas been constituted under 
00, CSIR The CECRl, Banaras Hindu University (SHU) and Defence Metal-
lurgical Research Laboratory (DMRL) have been wodcingjointly for developing 
high energy density batteries for electric vehicles. The Battery Operated ~bicle 
(BOVs) scheme has been modified with bighei financial incentives i.e., Central 
subsidy of the order of 50"10 of the total cost of the vehicles and it is expected 
to achieve a target of 200 Nos. during the 9th plan. Tidal energy is also an 
emergiIig renewable technology in India. A detailed Project Repon (DPR) for 
a tidal power plant demonstration project for the proposed site in Sunderbans 
(West Bengal) is to be prepared by the State nodal agency in West Bengal 
:with the suppon of the Ministry. 

22. The Government have also admitted under utilisation of the allocated 
funds during the 8th plan period. The under utilisation had been due to low 
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level of commercialisation, resulting in receiving limited proposals. Taking into 
consideration this aspect, the 9th plan allocation has been proposed at 
Rs. 20 crore, which is less than the 8th plan allocation. The Ministry expect, 
that as a result of vigorous efforts made by it in the development and 
commercialisation of new emerging technologies, the size and the expenditure 
of the programme will be higher in the 9th plan as compared to the 8th plan. 
In a naw approach, MNES bas taken up R&D projects on development of 
fuel cells with a consortium of research institute,,!ndustry and end users. Similar 
projects are being prepared for other new technology areas. Cost-Benefit analysis 
is being kept in view while taking up projects/programmes requiring substantial 
investment. 

13. The Committee are happy to note that the Ministry is taking 
active step. to promote the accelerated development and commercialisation 
af emerging renewable energy technologies especially fuel cells and electric 
veIIicles. It is apected that u a rtsuIt af tIaeIe efforts, fnrther demon-
stration and operational programme wonld be takm np in the near future. 
The Committee feel that allocation af more fonds, further R&D and inter-
action af upertslllCientiJts with their connterparts in other conntria is 
required to keep abrest with the emerging technologies. Programme such 
u 8attery-Operated Vehicles (BOVs) have not quite lived upto upectatioDI 
and need farther R&D to make than tedmicaIly viable, reliable and more 
cost-effective before tbey are likely to make aD impact DB the energy sceae. 
Hydrogen energy, 80V. aDd Tidal energy are the fields where the private 
seeton aDd even the N1Us conld be motivated to COIDIIIeI'Cially espIoit the 
_ technologies. Over aDd above, techno-economic feuibility af theIe re-
_able energy .-rces needs to be established before going into large Kale 
commercialisation. 



CHAPTER 0 

RECOMMENDATIONSIOBSERVATIONS THAT HAVE 
BEEN ACCEPTED BY 1HE GOVERNMENT 

Recommeadatioa (SL No. 1) 

The Committee note with grave concern that the Ministry of Finance 
imposed a cut in the approved budget of MNES without consulting the Ministry. 
These cuts have affected various scbemeslprogrammes of the Ministry in achiev-
ing the targets and even major programmes like Solar Photovoltaics for 1997-
98 has seriously been affected. 

Reply of tile Go\Iemaeat (MNES) 

The recoJIIJIIeIIdaconclusion of the Standing Committee on Energy 
baa been DOted by the Ministry. 

[Ministry of Non-Conventional Energy Sources O.M. No. 815/98 - P&C 
Dated : 21.10.98} 

Reply of tile MiIIiItry of PiIWICe 
It is not comet that the cut in the Revised Budget was imposed by MoF 

witbout consulting the Ministry of NBS. The Revised Budget was made on 
the basis of discussions in the meeting taken by Secy. (E) with the officials 
of MNES beaded by the Finaocial Adviser, taking into account the progress 
of cxpc:oditurc under each scbcmc. 

Rec __ datioa (SL No. 3) 

The Committee an: also cona:mcd to note the low leYd of utilisation 
of funds by the MNES and overall performance of the Ministry due to which 
this cut was imposed by the Ministry of Finance. The reasons for low utilisation 
of funds seems to be internal wrugling within MNES. 

Reply of tile GoveruIeat (MNES) 

Procedure for financial COIICIIJTeIICC and approvaJ. in this Ministry has 
been rationalised to ensure its smooth functioning and close ooordination between 
various division of the Ministry IS a result of which pate of utilisation of 
funds during 1998-99 is much faster than in the year 1997-98. 

(Ministry ofNon-Conventional Energy Sources O.M. No. 815198 - P&C 
Dated : 21.10.98] 

Reply of tile MiIIiItry of FiIwM:e 
A statement showing the utilisation of funds by MNES month-wise during 

the financial year 1997-98 is placed below which may kindly be scc.n. Based 

8 
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on the actual expeaditure ofRs. 117.43 crores upto the end ofFebnwy, 1998. 
The RE ceiling of Rs. 190 CIOJeS fixed by the FinaDce Ministry was totally 
justified. 

April 
May 

1uDe 
July 

August 

Sq4ember 
October 

NcMmber 
DcceIdJer 
I3IIWIIy 

Febnwy 
·March 

STA'IEMENT 
Showing the month-wise expendilllre of MNES inClU'1'ed 

during Year 1997-98. 

(In crores of Rs.) 

Plan Expeaditure Non-Plan Expenditure 

For the Up to the For the Up to the 
Month Month Month Month 

( - ) 0.69 ( - ) 0.69 0.43 0.43 
0.35 (.) 0.34 0.30 0.73 
O~ 0.16 0..29 1.02 

0.66 0.12 0.32 l.34 

'19.'11 30."19 0.32 1.66 
14.84 45.63 0.37 203 
3.38 49.01 0.68 171 
7.67 S6.68 0.44 3.15 

'JAm 84.15 0.32 3.47 
11.28 96.03 0.34 3.81 

21.40 117.43 0.41 4.22 
103.01 220.44 0.09 431 

(224.~ 

• IDdiatIcd by MNES. 
Rei. d .... (SL No. 4) 

The Committee also DOte with eoot:em that a Jarge number of c0ndition-
alities laid down by the Ministry of FiDaDcc are the main reasons for delays 
in the rdcase of IIIOIIe)'S aDd ODIIseq"m,ly IdfcctiD& to a large extcDl, the 
acItieYements of tarplS. WbiIe the spirit bebiDd these CODdtionalities may be 
good, these do affect the smooth fuDctiooiDg of the Ministry by way of tip 
ofti between the Secretary aDd the Head of IlItcgrated FiDaDcc Division of the 
Ministry as in the praeol case. 
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Reply of the Government (MNES) 

The recommendation of the Committee has been noted. During the current 
and subsequent year the conditionalities for release of funds win be made in 
accordance with the pattem of funding approved by Ministry in consultation 
with IFD. 

[Ministry ofNon-Cooventional Energy Sources O. M. No. 8/5198 - P&C 
Dated : 21.10.98] 

Reply of the Ministry of Finance 

The guidelines/conditionalities ~re given to MNES in order to ensure 
only the propocr utilisation of funds during the fag end of the year and to 
avoid any non-essential expenditure. MNES was allowed to release the funds 
for various projects even beyond the RE limit of Rs. 190 crore subject to 
conditionalities given to them which could go upto the limit of the Budget 
Estimates of Plan expenditure approved by the Parliament (i.e. Rs. 339.13 crore, 
if justified). 

Recommendation (SL No. 5) 

The Committee are of the view that there should be proper coordination 
between the Ministry of Finance and MNES and the Ministry of Finance should 
have the views of Secretuy, MNES before any cut is imposed so that uugor 
programmes of the Ministry are not aftbcted. 

Reply of the Government (MNES) 

The Government will ensure proper coordination between Ministry of 
Finance and MNES. 

[Ministry of Non-Conventional Energy Sources O. M. No. 8/5/98 - P&C 
Dated : 21.10.98) 

Reply of the Ministry of FiuBce 
After finalisation of RE ceiling of Rs. 190 crores SecretaIy (MNES) bad 

taken up the matter with Secy. (E) for augmentation ofRE ceiling. The request 
was considered and MNES was allowed to iDcur expeaditure on various Plan 
projects within the budget estimates approved by the Parliament. The actnal 
expenditure during the financial year 1997-98 as reported by MNES is Rs. 
224.38 crores only as against the budget estimates of Rs. 339.13 crores. 

Recomnaendatioll (SL No. 6) 

The Committee also recommend that some mecbanism may be eYOMd 
in MNES so that the budgeted funds are utilised properly over the year. 
The Ministry of Finance will also do some good if they allow enongh 
fiecdom to the Secretuy of the Ministry in spending the approved budgeted 
amount. 
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Reply of the Government (MNES) 

The Ministry is holding regular expenditure review meeting to ensure that 
expenditure is spread evenly throughout the year and consequently physical 
targets set for the current year are achieved. 

[Ministry of Non-Conventional Energy Sources O. M. No. 815198 - PetC 
Dated : 21.10.98] 

Reply of the Ministry of Finance 

We have noted the recommendations of the Committee and these will 
be kept in view considering changes in the current practices and procedures 
in expenditure management. 

Rec:omm.endation (SL No. 7) 

The National Project on Biogas Development is an important project in 
improving the quaJity oflife in mral areas. But, the Committee IIDfe with conccm 
that the budget provisions for the scheme over the years have not increased 
commensurate with its social importance. And whatever budget had been provided 
even that could not be utilised. Even the physical targets for the scheme foJ: 
9th Plan have been brought down in comparison to the achievements in 8th 
Plan. At the present rate of achievement it will take decades to fully exploit 
the potential of the biogas plants in the country. Apart from the financial 
constraints, one of the reasons stated for the low perfOTID3JlCe of the scheme 
is low priority given by the State Governments and consequently the absence 
of any nodal agency in many of the States. 

Reply of the Government 

Chief Secretaries of all North-Eastern Region States and Sikkim have been 
requested, inter-alia, to review the progress of impJementation afNational Prt!jcct 
on Biogas Development (NPBD) during 1998-99, to consider achieviDg higber 
targets and send proposals thereto vide D. O. 407/1198-IC datCd August 28, 
1998. It is planned to organise Regional Meetings and discussions with all State 
nodal departinents and agencies during October to December, 1998 months, 
including the States lagging behind in achieving the allocated targets. 

The States would be requested to give high priority to this nationally 
important programme and develop strlItegy to exploit the potenrial at a faster mtc. 

[Ministry of Non-Conventiona1 Energy Sources O. M No. 815/98 - PetC 
Dated : 21.10.98] 

CoJlllllelltl of the Committee 

(Please see paragraph 10 of Chapter I of the Report) 
RecommeIldation (SL No. 8) 

The Committee are of the view that all our dJorts sbouId be made to 
CODViDce the State Governments about the utility of the scheme in impruviq 
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the quality of life in rural areas. The State Governments should be ex1ended 
all help, financial and other. in setting up nodal agencies which can take care 
of the implementation of grass root leyel especially in the States which are 
lagging behind but ha,'e high potential in the field. The Commillee are also 
of the opinion that a public awareness programme should also be started for 
this scheme. The Committee also recommend that all out efforts should be 
made to get Loans from international bodies like World Bank which has shmm 
interest in this project because of its social importance." 

Reply. the Goverummt 
Under National ~ on Biogas Development, all North-Eastern Region 

States and Sikkim have been sanctioned core staff exclusively for implemen-
tation of biogas programme. These States will be requested to fill up the posts 
aud accelerate the pace of implementation during 1998-99. 

To educate the rural people and raise the level of their awareness, the 
tarp:t of organising 2,000 one-day users COUI5e in different States and UTs 
has been planned for 1998-99 under National Project on Biogas Development 
(NPBD). Besides, State nodal departments and agencies are given financial 
support for carrying out publicity and awareness programme for local folk art 
forms aud idioms aud print and electronic media including Doordarshan and 
AllIDdia Radio. The Ministty has distributed a brochure on "Biogas" in Hindi 
and Eoglisb. langJlages. A "Biogas Users' Guide" has also been brought out 
in Hindi, EDglish aud Tamil languages through an NGO, namely, Vivekanand 
KeDdra, Kanyakumari and distributed to States c:oncemcd. 

UNDP aud GEF have responded positively to the request of the Ministty 
to cxtaId support to biogas programme on social and envUonmcntal beDdits 
view points. The UNDP Local 0lIice IaI now been requemd to ammge Tcdmical 
Assistance for the savkle of an Intemational Expert to prepare a deIailed project 
doc:umcDt for posing to \WI'ld Bank aud other IIIIIIti-Iatera and bi-Jateral agaJcies. 

(MiDistry ofNon-Couventioaal Euc:rgy Soun;es O. M. No. 815198 - pa;c 
DaIcd : 21.10.98] 

eo.-ts • tM Committee 
(Please see parapaph 13 of Chapter I of the Report) 

RecoauaCIldatioD (SL No. 10) 

The Committee are constrained to note the declining trend in the budget 
aUoc:atioJ!s for the scheme during the 9th Plan and the low targets fixed for 
setting up the plants. The Annual Plan expenditure for 1998-99 has also come 
down. in comparison to the Budget-Estimate for the year 1997-98. The Com-
miUee are also concerned to note that during the year 1997-98 the targets could 
not be acbiCYed because of non-release of funds to the States and agencies 
due to bun:auaatic and prDQXImal wrangles. The Committee are also concemcd 
IIixJUl the Iar&e II1JIIIber of ~ institutional aud community plants. 
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Reply of tile Govenuaaat 

Funds have already been released in advan<:e to six State Governments 
and nodal agencies. Action is being taken to release funds in advance to the 
remaining 13 State GoYernrnents and agencies even though utilisation certificate 
for the previous years are pending so that the current year's programme does 
not get affected. 

Important steps taken to overcome the pftlbJem of non-achievement of 
the targets and non-functioning of institutional and community biogas plants 
are as follows: (i) Targets for setting up of biogas plants during 1998-99 has 
been fixed matching with the availability of funds, after excluding the amount 
needed to liquidate the past liabilities. (ii) Achievements will be monitored 
on a quarterly basis States lagging behind in achieving the targets will be reminded 
for time to time. (iii) Regional Offices of the Ministry have been assigned 
inspection of biogas plants. It is proposed'to veritY 100% of the achievements 
made by non-governmental organisations, which are m:eiving targets directly 
from the Ministry. (iv) Regional Offices of the Ministry are also being involved 
in recheckin& the technical feasibility of the proposals received from the State 
Governments and nodal agencies for setting up such plaDts. (v) States and DOdII 
agencies have been requested to hand over the non-functional village baled 
community plants to panchayats or local NGO or entaepteueurs to repair ad 
ron the plants on a self-sustaining basis. 

[Ministry of Non-Conventional Energy Sources O. M No. 8/S/98 - P&C 
Dated : 21.10.98J 

Jtao_4atioD (SL No. 11) 

The Committee suggest that budget allocations for the Sc.bame should 
be enhanced suitably so that better physical targets be achieYed. The ('nnnrriaee 
are of the view that the Govcmment should also ensure ccmtinuccl wortmg 
of the community plants so that the IIlOIICy5 already spent by GcMmmaIt do 
DIll go waste. The Govcmment should ensure their proper JIUrintenana: aud 
wherever possible, private eatrepreoeors should be involved in it. 

Reply of tbeGownuaatt 
Planning Cmnmi9rion is considering a proposal for rapid expansion. of phyIi-

cal infrastructure, which includes stepping up budget for renewable eucrgy 
programme. On appmvaI of this proposal, bigber budgetary allocation for the 
year 1999-2000 is expected and accordingly targets will be up scaled. 

State Governmcuts have been requested to take up construction of DeW 
community plant only after eosuri.ng participation of beocfu:iarics CODCeIDCd 
ad identifYing an NGO or entaq:lleneur to operate and maintain the plants 
on self-sustaining basis. 

[Ministry ofNon-Coaventional Energy Sources O. M No. 8/S/98 - P&C 
Dated : 21.10.98J 
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Recommendation (SI. No. 12) 

The National Programme on Improved Chulbas is yet another programme 
of imprO\;ng the quality of life in rural areas. It also has an important role 
in checking the problem of deforestation. The scheme is a part of the Twenty 
Point Programme. But the Committee note with concern the slow progress made 
by the scheme so far. In fact. the physical and financial targets for the 9th 
Plan are a come down over the achievement made during the 8th Plan. As 
a result, both physical and financial targets for 1998-99 have come down in 
comparison to the targets of 1996-97 and 1997-98. With this rate of achieve-
ment, the coverage of the total potential would reach only 31% after the 9'" 
Plan. The Committee are of the view that all out efforts should be made to 
educate the rural people and raise the level of their awareness about the scheme 
so that the demand of improved chulhas can be increased. These people can 
also ask their respective States to give priority to the scheme. As one of the 
objectives of the scheme is to check deforestation, efforts should be made to 
hanu:ss the support ofNGOs working in the flCld of environment The Committee 
aslo n:commended that emphasis should continue to be laid on entrepreneurship 
in rural areas. The Committee are also of the view that NPIC being a national 
programme, more funds should be allocated for this scheme. 

Reply of the Government 

To educate the rural people and raise the level of their awareness, a target 
or organising 5,000 one-day Users' Courses in different States and UTs has 
been planned for 1998-99 under National Programme on Improved Chulhas 
(NPIC). Besides, State Nodal Departments and Agencies are given financiaI 
suppon for carrying out publicity and awareness prograrnrnes through local 
foDt-art forms and idioms and print and electronic media including Doordarsban 
aDd AllIDdia Radia. Besides, State Governments are also bringing out booklets, 
leaflets, calenders and posters in regional languages for wider distribution. Also 
Itate nodal departments and agencies including Khadi and Village Industries 
Commission are exluDiting ;"Ier-oiia improved designs of chulhas in local fairs, 
melas etc. The MinistIy has been sponsoring a weekly broadcast on improved 
chulhs on about thirty regional Stations of All India Radio. A brochure on 
"Improved Chulhas" has also been brought out in English and Hindi languages 
and distributed widely. It is proposed to bring out the brochure in regional 
languages during 1998-99. 

Stare Nodal DqIartma:tts and Agencies have been requested again to invon'C 
large number of non-governmental organisations (NGOs) particularly women 
organisations and institutions concerned with generating environmental awareness 
among rural people. During 1998-99, the focus has been shifted to promote 
improved chulhas with chimney to harness enviromental and heaIth benefits. 
Efforts are being made to integrate NPIC with the programmes of Ministry 
of Environment and Forests. 

The Khadi and Vlllage Industries Commission (KYlC) has trained more 
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than 1.000 rural youth and is involving them as Rural eneregy Technicians 
in providing construction and maintenance servicing of improved chulhas with 
one year's warrant}·. For 1998-99. the target for trairung of entrepreneurs in 
the management of construction and maintenance of improved chulhas has been 
planned for 30 courses. In each course about 25 rural educated youth win 
be trained. Thus a total of about 7500 entrepreneurs will be trained and involved 
in the implementation of NPIC. 

The Planning Commission is considering 1l proposal on rapid expansion 
and improvement ofphysical infrastructure, which includes stepping up ofbudga 
by about 10% for promotion of new and renewable sources of energy. On 
approval of the proposal, the budget for NPIC would get enhanced and 
accordingly higher targets would be planned in 1999-2000 to meet the demand. 

[Ministry of Non -Conventional Energy Sources O. M No. 815198 - Pa:C 
Dated 21.10.98] 

Comments of the COIIlIIlittee 

(Please see paragraph 16 of Chapter I of the Report) 
Recommendation (SL No. 14) 

The Committee note that the new emerging renewable technologies are 
still in the developmental stage and further R&D is needed to establish their 
viability prior to commercialization. But the Committee find that during the 
8th plan period, expenditure on various schemes under new technologies had 
been much less than the budgetted amount and the proposals for the Ninth 
Plan are not much higher than the 8" Plan outlays. Even the physical targets 
had not been achieved in a number of programmes like BaneIY Operated Vehicles 
aDd Alternate Fuel for Surface Transportation. In case of tidal power plants, 
it has been decided to take up a demonstration project in Sundetbans. The 
Committee are of the view that more stress should be given on R&D and 
if possible in collaboration with private sector where they can be allowed to 
commercially exploit the new technology. However, before taking up any 
technology, the cost and benefit analysis may also be kept in view before investing 
substantially in any project. 

Reply of tile Govemment 
The Ministry has been supporting R&D projects in research, scientific 

and educational institutions, universities, national laboratories, industries, etc. 
to bring the new and emerging renewable energy technologies to the stage 
of maturity, commercialisation and wider utilisation. 

5 kW, 10 kW a: 25 kW capacity fuel cell power plants have been developed 
under MNES funded projects, with the involvement of industry. A SO kW fen) 
cell power plant is being developed. A 200 kW fuel cell power plant has also 
been installed at Bbarat Heavy Electricals Ltd. (BHEL), Hyderabad to generate 
electricity. The operational experience and feed back from this fuel cdl power 
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plant will be useful for the Ministry's fuel cell programme. Development of 
a fuel cell vehicle has been taken up as an R&D project. 

Under another R&D project sponsored by MNES. a hydrogen fuelled motor 
cycle has been de\"eloped and demonstrated on road conditions. A 
photobioreactor (250 litres/day capacity) has been developed for producing 
hydrogen from organic effluents. Work is in progress to construct larger 
photobioreactor (5000 litres per day capacity) for the production of hydrogen 
from industrial organic emuents. Under an R&D project currently under 
implementation 10 kW hydrogen fuelled gcnset, bas been developed at the 
Indian Institute of Techno\goy, New Delhi. 

Use of geothermal energy in greenhouse cultivation and poultry farming 
in Ladakh region had been demonstrated under an R&D project. The Ministry 
is promoting the use of geothennal energy both for power generation, as well 
as for direct heat applications in the country. 

Under the demonstration programme launched by MNES, 207 electric 
vehicles were provided through state nodal agencies I departments. R&D project 
on high energy density batteries for electric vehicles bas been undertaken jointly 
by Central Electrochemical Research Institute (CECRl), Bauams Hindu Uuiversity 
(SHU) and Defence Metallurgical Research Laboratory (DMRL). A high level 
committee on development of batteries for electric vehicles bas been constituted 
under 00, CSIR by the Ministry to develop a strategy for development of 
suitable batteries for electric vehicles in the country. 

As may be seen from the above account, the Ministry is taking active 
S1qIS to promote the accelerated development and commercialisation of emerging 
renewable energy technologies especially fuel cells and electric vehicles. It is 
expected that as result of these efforts, further demonstration and operational 
programme would be taken up in the near future. 

The funds allocated for programmes related to new and enaging renewable 
energy technologies could not be fully utilized during the 8th Plan Period as 

. there were limited proposals because the technologies were not fully COIIIIIICI"Cial 
Considering this aspect, the 9th Plan allocation is Rs. 20.00 crores, which is 
less than the 8th Plant allocation of Rs. 20.58 cron:5. However, it is expected 
that as a result of the efforts made by the Ministry in the development and 
COIJIJIlCIcialion of new technologies including fuel cells and hydrogen energy, 
and for the setting up of demonstration projects for geo-thermal energy and 
tidal energy, as well as promotion of alternate transport systems, the size and 
the expenditure of the programme is expected to be higher in the 9th Plan as 
compan:d to the 8th Plan. 

Battery Operated \thicles are not yet commercially viable to users, even 
though they are environmentally friendly and help in conserving petroleum 
fuels. and therefore require financial and other incentives for their promotion. 
The Battery Operated Vehicle scheme bas been modified with higher financial 
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incentives to users. Under this scheme the central subsidy to be provided by 
the Ministry will be 50% of the cost of the vehicle. It is expected that the 
scheme will pick up in 1998-99. Also R&D projects for high energy density 
batteries and controllers are ex-pected to impro\'e the functioning of Electric 
Vehicles. A modest target of 200 numbers of BOVs has been kept for the 
9th Plan. It is ex-pected that this target will be achieved and the foundation of 
a larger progranune will be laid in the 9th Plan. 

The Ministry is taking up the developrnem.of Tidal Energy in the countJy. 
A Detailed Project Report (DPR) for a tidal power plant demonstration project 
for the proposed site in SundeJbans is to be prepared by the state nodal agency 
in West Bengal with the support of the MinistIy. 

The Ministry has developed a new strategy to give more stress on R&D 
and attIact participation from industry. Under this scheme the MinistJy encourages 
industry to financially participate in the new R&D projects for which MNES 
also provides support. MNES has taken up R&D projects on deveIopmeDt of 
fuel cells with a cansortium of research institute, indusuy and end users. Similar 
projects are being prepared for other new technology areas. Cost-bcmdit analysis 
is being kept in view while taking up pojectslprogrammcs requiring substantial 
iIM:stment. 

[Minisuy of Non -Conventional Energy Sources a.M. No. 815m - PclC 
Dated : 21.10.98] 

Comments of tile Committee 

(please see paragraph 23 of Chpater I of the Report) 
Recommeadations (SL Nos. IS & 16) 

2.109 The Committee observe that sanction imposed by the World Bank 
and other funding agencies after the nuclear tests at Pokhran, are likely to 
have an adverse impact on various projects of MNES. The financing of 
small Hydro Power and Energy efficiency projects are bound to be hit the 
hardest. 

2.110 The Committee are happy to DOte that the Integrated RnraI Energy 
Deve10pment Agency is exploring alternative methods of I8ising resources from 
the domestic market, viz. Commercial banks, financial institutes and by way 
of issues of additional Tax Free Bonds, etc: 

Reply of tile GoveI"lUlK!llt 
The Second India Renewable Energy Project (World Bank Second Une 

of Credit), with a total outIay of 135 million US Dollar including 130 million 
Dollar as World Bank loan and 5 million US Dollar GEF Grant, was ocgotiated 
with the World Bank in April, 1998. The project envisages fiDaocing of small 
hydro power and energy efficiency projects. Consideration of the project by 
the World Bank has been deferred. Indian Renewable Energy Devdopmcnt 
Agency is exploring alternative methods of I8ising resources from the domesIic 
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market, viz., commercial banks, financial institutes and by way of issues of 
additional Tax Free Bonds, etc. 

[Ministry of Non-Conventional Energy Sources O.M. No. 8/5198 - P&C 
Dated: 21.10.98) 

Recommendation (SL No. 17) 

However, the Committee are of the view that the realization of important 
projects are likely to be delayed due to these sanctions. 

The Committee, therefore, recommend that a scpuate Cell may be set 
up in the Ministry to tackle the sanctions and prioritise the projects of immediate 
natioinal interest. This cell may also examine the fc:asl"bility of private sector 
participation in various schemes of MNES. 

Reply of the Govemmeat 

On the recommendations of the Standing Committee on Energy for the 
year 1998-99, the MiinistIy of Non-Conventional Energy Sources has set up 
a Cell under the cbainDaDship of Secretaty, MNES to tackle the impact of 
I8DCtioDs on renewable energy programmeslprojects. The terms of refereDce 
to the Cell are as follows: 

(i) to make an inventory of the projects affected or likely to be affected 
by the sanctions imposed by U.S.A. and other countries and to.assess 
the impact of sanctions on them. 

(ii) to prioritize these projects in order of immediate national interest. 

(iii) to suggest alternative methods of raising resources for these 
projects. 

(iv) to examine the fc:asl"bility of private sector participation in various 
schemes of MNES. 
The first meeting of the Cell was held on 10th August, 1998. The 

main recommendations made by the Cell are :-
(i) The possibility of loan assistance diredIy to developers from other 

Financiallnstitutiions with guarantee from IRFDA, needs to be ex-
plored. 

(ii) A paper may be pre.paml on the strategy for enhancing direct for-
eign investment in renewable energy sector. 

(iii) Efforts may be made to involve public sector undertaking like NHPC, 
NTPC and also the profit earning private companies in renewable 
energy sector in a big way. 

(iv) The concessions made for Information Technology may be studied 
.t proposal for similar kind of coocessions for renewable energy 
sector may be prepared. 
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(v) In the States where SEBs are undergoing restructuring efforts should 
be made for introducing renewable energy as an option for demand 
side management and for decentralised generation and distribution 
of electrici~ based on renewable energy sources such as photo-
voltaics, small hydro and biomass. 

[Minisuy of Non -Conventional Energy Sources O.M. No. 8/5/98 - P&C 
Dated: 21.10.98) 



CHAPTER m 

RECOMMENDATIONS/OBSERVATIONS WIDCH THE 
COMMITTEE DO NOT DESIRE TO PURSUE IN VIEW 

OF THE GOVERNMENT'S REPLIES 

Recommendation (SL No.9) 

"The Committee also note with concern the poor percentage of func-
tioning of night soil based plants in various States. The Committee feel that 
Ministry should ensure continued functioning of the plants already set up and 
take immediate steps to remove the various bottlenecks for their non-func-
tioning identified by the Agricultural Finance Corporation, Mumbai." 

Reply of the Government 
The Ministry is requesting State nodal departments and agencies con-

cerned to survey all night -soil based plants set up so far in the respective States! 
lITs and take action for reviving the non-functional plants with the cooperation 
of users and wherever feasible hand over the plants to panchayat or local NGO 
or entrepreneur to operate and maintain the plant on a self-sustaining basis. 
However, the technical and training support will be continued to be rendered 
by the State nodal agencies concerned. The plants, which could not be ec0-
nomically repaiIed or revived should be dismantled and proceeds thereof should 
be credited to the Government account 

[Ministry of Non-conventional Energy Sources O.M.No. 8/5/98 - P&C 
Dated: 21.10.98) 

20 



CHAPTER IV 

RECOMMENDATIONS/OBSERVATIONS IN RESPECT 
OF wmCH REPLIES OF THE GOVERNMENT HAVE 

NOT BEEN ACCEPTED BY M COMMITrEE 

Recommendation (SL No.2) 

The Committee fail to understand as to how the Ministry of Finance could 
impose a cut on the Ministry's budget which has ,been approved by the Par-
liament for achieving specific targets. 

Reply of the GoverDlllmt (MNES) 

The Ministry has conveyed the conclusion/recommendation of Standing 
Committee on Energy to the Ministry of Finance. 

(Ministry of Non-Conventional Energy Sources O.M. NO. 8/5198 - P&C 
Dated: 21.10.98) 

Reply of the Ministry of Finance 

The budget of a MinistrylDepartment is discussed finalised and approved 
by the Ministry of Finance for presenting to Parliament for approval. While 
it is the responsibi\ity of the Ministry of Finance to present the Demand for 
Grant of the MinistryIDepartment concern, it is the duty of the Ministry of 
Finance to ensure proper utilisation of funds approved by the Parliament with 
due observance of laid down Rules and procedures. The Parliament's approval 
is for expenditure on a 'non exceeding basis'. Expenditure incurred within the 
ceilings prescribed in the Appropraiation Act is in conformity with Par1iameut's 
approval. 

(Please see paragraph 7 of Chapter I of the Report) 

Recommendation (SL No. 13) 

The Small Hydro Projects in decentralized as well as grid connected mode 
can contnllute significantly to meet the overall power requirements of a region. 
The present Small Hydro Power capacity stands at 155.38 MW from 216 small 
hydro stations in 24 States. Of these, projects of about 80 MW capacity which 
were installed up to the end of 7th Plan period are old and most have sub-
optimal generation. The Committee note with concern that plants generating 
almost half of the installed capacity are having sub-optimal generation only 
and need immediate attention. The Committee are happy to note that the Gov-
ernment have taken up a Scheme of Renovation and Modernisation of Small 
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Hydro Projects during the 9th Plan with a target of renovating plants generating 
a tota1 of 30 MW power. the Committee feel that all out efforts should be 
made to renovate the old plants. The Ministry in the first instance should identify 
and draw up a list of all such plants which need renovation as at present they 
have infonnation only about those plants for which renovation proposals have 
been received from the State Governments. The Government should ensure 
that Renovation & Modernisation work should be completed within the stipu-
lated period of two years from the date of sanction so as to avoid time and 
cost overrmtS. It should also be ensured that only such projects are to be taken 
up where the cost of renovation remains within reasona~le limit. 

Reply of the Government 

Ministry of Non-conventional Energy Sources had announced a scheme 
for financial'support to WOJks for RcnovationlModemization and capacity up-
rating of Small Hydro Power stations up to 3 MW capacity on 17th June, 
1997. The scheme was circulated to all the States and the States were requested 
to make an assessment of the functionality of such smal1 hydro power stations 
which are either non-opcrati.onal or are generating at sub-optimalleve1. The 
Ministry has SO far received 14 proposals, aggregating to 17.9 MW, for the 
RaIovation & Modernisation of old smal1 hydro power stations. The Ministry 
bas given in principle approval for 7 proposals and the States have been requested 
to carry OUt the detailed engineering, firm up costs by obtaining competitive 
bids. 

In view of the recommendations of the Standing Committee on Energy 
('Ibird Report), a meeting with State Power Depart:nu:nts, State Electricity Boards 
8IId State Nodal Agencies was held on 6th August. 1998 where the status of 
smal1 hydro power projects was teviewed 8IId States were categorically re-
quested to identify small hydro power stations which need renovation! 
modernisation. The States were requested to conduct studies to assess perfor-
III8DI;e of old small hydro power stations which can be renovated within the 
reasouable cost limits and submit the information to the Ministry so as to enable 
the Ministry to draw a list of all such p1ants which need renovation. The States 
were also requested to submit R&M proposals to the Ministry for financial 
support. The Ministry has received firm up costs for the R&M WOJks for two 
projects from. Sikkim, namely, Jali Power Station (6)<350 KW) and Rongnichn-
D (SXSOO KW). Tbcse proposals have been appIV\'M by the Project Appraisal 
Committee for Small Hydro Projects in the Ministry, in its meeting held on 
28th August, 1998. 

[MiDistry of Non-Conventional Energy Sources O.M. No. 815m - P&C 
Dated : 21.10.98] 

Comaeatl of the Cemmittee 

(Please see paragraph 19 of Chapter I of the Report) 



CHAPTER V 

RECOMMENDATIONS/OBSERVATIONS IN RESPECT 
OF WHICH FINAL REPLIES OF 1HE 

GOVERNMENT ARE STILt AWAITED 

NawDmJD; 
rTl'Bau.wtY, 1999 
81'HALauNA, 1920 (SAKA) 

-NiJ-



ANNEXURE-/ 

EXTRACTS OF MINUTES OF TIlE FIRST SITTING OF SUB-COMMITTEE 
ON ACTION TAKEN REPORrS OF STANDING COMMITTEE ON ENERGY 

(1998-99) HELD ON FEBRUARY 15,1999 

The Sub-Comruittee met from 15.00 hrs. to 16.00 hrs. 

PREsENT 

MEMBERS 

I. Shri Ghularn Nabi Azad Convenor 

2. Shri Sushil Chandra Verma 

3. Shri Nuthanna Kalva Ramakrishna Reddy 

SBatBrAIUAT 

Shri R.S. Kambo U"der Secretary 

2. At the outset, the Convenor of the Sub-Committee welcomed the 
Members of the Sub-Committee to its first sitting. 

3. The Sub-Committec then CODSidered the following draft R:pOIts:-
(i) •• 

(ii) •• 
•• 
•• 

• • 
• • 

(iii) Action taken by the GovemmeDt on the nmmmcmdations ~ 
in the Third Report of the StlIDding Committee on Eacrgy (1998-99) 
on Demands for Grams (1998-99) of MiDistry of Non-Convemional. 
Eacrgy Sources. 

(iv) •• •• • • 
4. •• •• •• 

S. The Draft Report meotionecl at (iii) above rdatiDg to MiDisIIy of Non-
Conventional Energy Sources was adopted by the sub-CQIII1Irittcw: after 
substituting "done in CODSUltation with the MiDisIIy amcc:mcd" with 
"with the approval of the SecteWy of the MiDistry conccmed" in the 
last sentence of paragraph 7 of the Report. 

6. The Sub-Committee authorised the Conveaor to finalise the R:pOIts 
aDd submit these to the ChaimIan fOr c:onsidcration by the S1aDdiDg 
Committee on Eacrgy. 

The Sub-Committee then adjOllT1led 

·.,wu 3 (i). (ii) ud (iv) ud 4 of 1M .... _ raIatiq to o...adonti ... ud adoptioa 
of 3 odw Draft Aotioa Tat... Ileporta haYtI DOt ...... iac:ba<IeoI. 



2. 
3. 

4. 
S. 

6. 

7. 

8. 

9. 

10. 

11. 
12. 

13. 
14. 
15. 

16. 

17. 

18. 

19. 

ANNEXURE-D 

EX1RACTS OF MINUlES OF 1HE lHDUEENTH SrITING OF 
STANDING COMMl1TEE ON ENERGY (1998-99) HELD ON 

FEBRUARY 23, 1999 

The Committee met from 15.30 hrs. to 16.1S hrs. 
PREsENT 

Shri K. Karunakaran Chairmatl ,. 
Mi!MBBRS 

Sbii Basudeb Acbaria 
Shri Parasram Bhardwaj 
Shri K.C. KoDdaiah 

Shri Salkhan Munnu 
Shri Amar Roy Pradban 

Shri Kanummu Bapi RJVu 
Shri Braj Mohan Ram 
Shri Anantha Ven1tatrami Reddy 

Shri Larang Sai 

Shri SbaileDd:ra Kumar 

Prof. (Smt) Rita Verma 
Shri Jalaludin Ansari 
Shri Gaudhi Azad 
Shri GhuIam Nabi Azad 
Sbri Brabtnaknmar Bhatt 
Shri Bangaru Laxman 
Shri Ramasbanker Kausbi1t 

ShriS. ~ 

1. Shri John Joseph Joint Secnttiry 

Depvty Secretary 2. Shri P.K. BhaDdari 
3. Shri R.S. Kambo Under Secretary 

2 At the outset, tile Chairman of tile Committee ftk:omecl tile Members 

2S 
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(i) 

(0) 

(IiI) 
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of the Committee to its Thincenth sitting. 

The Committee then considered the following draft reports-

•• .... • • 
•• •• •• 
Action taken by the Government on the recommendations contained 
in the Third Report of the Standing Committee on Energy (1998-99) 
on Demands for Grants (1998-99) of MinistIy of Non-Conventional 
Energy Sources. 

(iv) •• •• • • 
4. The Committee adopted the aforesaid Draft Reports withoot any amend-

ments. 
S. The Committee also authorised the Chainnan to finalise the above 

mentioned Reports after making consequential changes arising out of 
factual verification by the concerned MinistJylDepartment and to present 
the same to both the Houses of Parliament. 

The Committee then adjourned 

• • SIIb-para (i). (ii) .. d (iv) of PuqnpIa 3 relatia& to other Reports bay. not 
.... iDcladed. 



ANNEJ.'VRE-IU 

(I ide Para oJ of Introduction) 
ANALYSIS OF ACTION TAKEN BY TIlE GOVERNMENT OF TIlE 

RECOMMENDATIONS CONTAINED IN TIlE nDRD REPORT 
(1998-99) OF mE STANDING coMMI1'rEE ON ENERGY 

(TWELFIlI LOK SABHA) 

1 Total No. of RecollllllCDdations made .. 
n. RecoJDD!e!!Clatjons that bave been aa:c:pted by the 

Government (vide recommendations at 
Sl. No.l,3,4,S,6,7,B,10,ll,12,14,IS,16 aDd 17 

Pen:cntage to total 

m RecoIllll!C:l!datim which the ('mnnrittrc do DOt desire 
to pmsue in view of the GcM:mmeDt's replies 
(vide recommc:nclations at SL No.9) 

17 

14 
BZ 

Pen:cntage to total 6 
IV. Recommendations in respect of wbic:h replies of the 

Government haw DDt been aa:epted by the Committee 
(vide rec:ommendations at SL No.2 .t 13) 2 
Pen:cntage to total 12 

V. RecollllllfA,iatjons in respect of which filial replies of the 
GcriaWDeDt am IIiIl awaited Nil 
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